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RE. FALLING OF SKYLAB

SHR] M. SATYANARAYAN RAO
(Karimnagar): Sir, I want to take
one or two minutes. There is so much
nanic in the minds of the peopie,
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particularly in my district of Andhra
Pradesh regarding gkylab. There are
reports in The Indian Expiress as well
as in other papers that this skylal is
going to fall either in my district
Karimnagar or in Andhra Pradesh.
Recently, when the Prime Minusier
addressed a press conference and he
was asked about this, he said: people
are dying before they actually die.
This kind of statement, I am sorry to
say, is most irresponsible and the peo-
ple from my area have requested me
while coming here to convey their
protest against the Prime Minisici’s
statement. I should like to know
from the hon. Prime Minister what
steps he is going to take regarding
skylab. There is so much panic. I
want some clarification from him.

PROF. SAMAR GUHA (Contai): I
have given 377 notice.

MR. SPEAKER: I wil] look int2
the mattgr; you must have g.ven
notice today.

PROF. SAMAR GUHA: Things will
happen day after tomorrow.

SHRI M. SATYANARAYAN RAO:
It is the duty of the Prime Minister
and of the government; they have to
say something.

MR. SPEAKER: Would the Prime
Minister like 1o say something?

THE PRIME MINISTER (SHRI
MORARJI DESAI): I do not know
what to say about the skylab: 1 can-
not say anything; it may fall any-
where. 1 do not want to die out of
fear pefore actual death. When it
comes we have to face it. What oise
can we do? I told the people from
the United States when they met me
that if any damage took place, they
would have to compensate and they
haq agreed to it. Beyond that what
am I to do.

MR. SPEAKER: We take up next
business.
(Interruptions)






